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Petition(s) for Special Leave to Appeal (Civil) No(s).29141/2013

THE REG ONAL PROVI DENT FUNDS COWWR. & ANR Petitioner(s)
VERSUS
M S. PREETI NURSI NG HOVE & ORS. Respondent (s)

(Wth prayer for interimrelief and office report )

Date: 11/02/2014 This Petition was called on for hearing today.

For Petitioner(s) Ms. Ruchi Sahay, Adv.
M. Apoorv Kurup, Adv.
M. Ardhendurmaul i Kumar Prasad, Adv.

For Respondent (s) M. Tanmaya Agarwal , Adv.
M. Vinay Garg, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

File is not received.
List the matter on 23. 4. 2014.

[ [ | (SUNI L THOVAS)
| mgy | | Regi strar



